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 CONSTITUTION  (AMENDMENT)  CONSTITUTION  (AMENDMENT)
 BILL*

 (Amendment  of  article  48  and  Seventh

 थी  सहूलत  दिग्विजय  नाथ  (गोरखपुर):  में
 प्रस्ताव  करता  हूं  कि  भारत  के  संविधान  में
 आगे  संशोधन  करने  वाले  विधेयक  को  पेश
 करने  की  अनुमति  दी  जाये  s

 Mr.  Deputy-Speaker:  The  question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  ameng  the
 Constitution  of  India.”

 The  motion  was  adopted.

 ot  मुश्त  विवि जय  ताथ:  में  विधेयक  पर
 करता  हूं  1

 15074  hrs.

 INDIAN  PENAL  CODE  (AMEND-
 MENT)  BILL*

 (Amendment  of  sections  324,  326,  etc.)
 Shri  C,  EK.  Bhattacharyya  (Raiganj):

 I  beg  to  move  for  leave  to  introduce  a
 Bill  further  to  amend  the  Indian  Penal
 Code,  B80.

 Mr.  Depaty-Speaker:  The  question  is:

 BILL*

 (Amendment  of  Article  343)
 Shri,  हू,  Bhattacharyya  (Raiganj):

 I  beg  to  move  far  leave  to  introduce  a
 Bill  further  to  ameng  the  Constitution
 Of  Indie.

 Mr.  Deputy-Speaker:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  further  to  amend  the
 Constitution  of  India.”

 The  motion  was  adopted.
 Shri  0.  K.  Bhattacharyya:  |  introduce

 the  Bill.

 15.08)  hrs.

 CONSTITUTION  (AMENDMENT)
 BILL*®

 (Amendment  of  Eighth  Schedule)

 क्रि  यमुना  मंडल  (समस्तीपुर)  :  में
 प्रस्ताव  करता  हुं  कि  भारत  के  संविधान
 में  आगे  संशोधन  करने  बाले  विधेयक  को  पेश
 करने  की  अनुमति  दी  जाये  ।

 Mr.  Deputy-Speaker:  The  question  Is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  further  to  amend  the
 Constitution  of  India.”

 The  motion  was  adopted,

 आओ  यमुना  प्रसाद  मंडल  :  में  विधेयक
 पेश  करता  हूं  t

 “That  leave  be  granted  to  intro-  6.09  hrs.
 Guce  =  Bill  further  to  amend  the

 =  RECOGNITION  OF  TRADE  UNIONS
 BILL* Indian  Penal  Code,  1960."

 The  motion  war  adopted,

 Shri  0.  K.  Bhattacharyya:  J  intro
 duce  the  Bill.

 att  मधु  लिमये  (सुमेर)  :  मैं  प्रस्ताव  करता

 हूं  कि  कर्मचारियों  में  कामिक  संघ  के  कार्य
 को  प्रोत्साहन  देंगे  तथा  मालिकों  कौर  कर्ज-
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